NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 87/(MAH)/2010

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 07.11.2017

NAME OF THE PARTIES: Jer Rutton Kavasmaneck
V/s.
M/s. Gharda Chemicals Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
o ) %r P<h
. M7 Mitesa Nk Mdvocate for cisi
1 /p Prrn g CO. m"—ﬂ}%

v Pl Semglie. My e Honoogllen

R Ny ( V. sp( |
3- Mr. Ohitag Dane :12( %}N(ﬂ%p \/b,(fjm CSD&/
U (N Rupeat Geoke 2

Rohnevs
ORDER
TCP No. 87/397-398/NCLT/MB/MAH/2010
At request of the party, list this matter on 19.12.2017.
Sd/- Sd/-
V. NALLASENAPATHY B.S.V. PRAKAéH -K_U_MAR

Member (Technical) Member (Judicial)



